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Defective Case Register from 2024-03-28 to 2024-03-28

. Advocate for Date of
SI.NO.|Filing No Petioner/Caveator objection Defects as per S.R.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
L |ABLAPL/9099/2024 PEBASHIS ROUTRAY g
Occupation not mentioned in the affidavit.
o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO
2 i Mpo0sanaas |SANATKUMARDAS ) AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. |p- AMULYA RATNA 2024-03- |11-NEAT,LEGIBLE ATTESTED
ABLAPL/9083/2024 PANDA 28 ANNEXURES NOT FILED.
page8not neat.
o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO
4 ONTCo0as 0004 ADV. o AG/CG/IT/CT/ETC.NOT FILED.
o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO
5 OONTC/ 100262004 ADY- - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- |24-LIMITATION NOT IN TIME / EXPIRED.
6 |CMAPL/12866/2024 PKASHACHARYA 0
1 DELAY OF 356 DAYS 2.C.COPY OF
IMPUGNED ORDER NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
BHABANI SHANKAR  2024-03-
7 |D-CRLA/GG607/2024 DL AN 5! - AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
oD . 5024.03. AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13550/2024 28 1.C.COPY OF IMPUGNED ORDER NOT
FILED 2.CODE NOT INDICATED
o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO
9 APLo1s00ns ASITKUMAR JENA AG/CG/IT/CT/ETC.NOT FILED.
0 D SUKANTAKUMAR  2024-03- 58 & ot o e e
CONTC/10046/2024 NAYAK 28 : :
24-LIMITATION NOT IN TIME / EXPIRED.
4 b DV 2024-03-
CMAPL/12870/2024 [ADV- 28 1 DELAY OF 4 DAYS 2.CODE NOT
INDICATED
6-RECEIPT SHOWING SERV.COPY TO
LD . 5024.03. AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13548/2024 28 1.C.COPY OF IMPUGNED ORDER NOT
FILED 2.CODE NOT INDICATED
13 |D- BISWAJIT 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
BLAPL/9132/2024 MOHAPATRA 28 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.



javascript: window.print();

1. paragraphs of the petition not correctly
furnished in declaration of affidavit. 2. page no.
11 not neat.

3-AUTHENTICATION FEE IS DEFICIENT.

14 |D-CRP/13107/2024 |A.A.MISHRA 3224'03' | DEFICIT AUTHENTICATION FEE OF RS
1.10 /- NOT FILED 2.GOOD GROUND
CERTIFICATE NOT FURNISHED

s b KRISHNA CHANDRA  2024-03- i:gfc%E/?;/TCSTI/{EOTVgIEgTSIEE‘égOPY TO

WP(C)/13661/2024 |SAHU 28 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

D- 2024-03- |6.RECEIPT SHOWING SERV.COPY TO

16 gL APL/9146/2024 [BASUDEVPUIARL g AG/CG/IT/CT/ETC.NOT FILED.
Relationship not furnished in the affidavit.
6-RECEIPT SHOWING SERV.COPY TO

- |p- PRAVAT KUMAR 2024-03- | AG/CG/IT/CT/ETC.NOT FILED.

WP(C)/11489/2024 |PANDA 28
RS 50 /- HOLOGRAM NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

s D DEEPAK RANJAN  2024-03-|11-NEAT,LEGIBLE ATTESTED

ABLAPL/9080/2024 SUNDARAY 28 ANNEXURES NOT FILED.
page no. 20 not neat.

o. 5024.03. |6-RECEIPT SHOWING SERV.COPY TO

19 | N TC10017/2024 ADY: p AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

20 ]C)£{LMP 19106/2024 ﬁ%%ﬁfgﬁf 3224'03' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TARA PRASAD 2024-03-
21 |D-CRLA/7788/2024 | f1 i A0 o 16-PETITION/APPEAL NOT IN TIME
1. DELAY OF 63 DAYS
o. 5024.03. |6-RECEIPT SHOWING SERV.COPY TO
2| NTC04832004 AMITPRASAD BOSE |70 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
23 P JYOTSNARANI RATH [2024-03-
CRLMC/7249/2024 28 DATE OF LETTER MENTIONED VIDE
ANNX 7 IN INDEX AND IN PETITION NOT
TALLY WITH ANNX 7
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2y D- JAJATI KISHORE 2024-03- |18-CERTIFIED COPY OF
CMAPL/11877/2024 MOHANTY 28 TRIAL/APPELLATE COURT ORDER NOT
FILED
o. 5024.03. |6-RECEIPT SHOWING SERV.COPY TO
25 | RiMP/R992/004 S BISWAL - AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-

26 CONTC/9941/2024 ADV 8 AG/CG/IT/CT/ETC.NOT FILED.
21-STATUTORY DEPOSIT/AWARDED

D. 5024-03. AMOUNT NOT DEPOSITED.

27 MACA/11004/2024 SOMNATH ROY 8 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 76 DAYS
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28 D SWATIREKHA JENA  [2024-03-

BLAPL/9088/2024 28 Synopsis and date chart not mentioned in the
Index.Adv name not mentioned in capital letter
in the vakalatnama.

D. 5024-03. |6-RECEIPT SHOWING SERV.COPY TO

29 BLAPL/9136/2024 PVS NANAJI ACHARY 2% AG/CG/IT/CT/ETC.NOT FILED.
D. 5024-03. |6-RECEIPT SHOWING SERV.COPY TO
30 CONTC/10003/2024 ADV 8 AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/8766/2024 [MAJHI 28 ) :

. b oK mkon. SRECEITSHONING SERVCOPY T

BLAPL/9096/2024 |BHANJADEO 28 ) :

- GYANARANAN e CECEIETSHOWING SERVCOY 10

WP(C)/13301/2024 |SETHI 28 ) :

. b AN e CRECEIPTSHOWING SERVCOYTO

ABLAPL/9197/2024 PANIGRAHI 28 ) :

D. 5024-03. |6-RECEIPT SHOWING SERV.COPY TO

35 BLAPL/9173/2024 JAGABANDHU SAHU 2% AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED

36 EI',F /1252172024 KULDEEP MOHANTY 3224'03' 1. AGES OF THE PETNR. AND OPP. PARTY
DOES NOT TALLY WITH THE AGES OF
THE PETNR. AND OPP. PARTY
FURNISHED IN THE COURT BELOW. 2..
GOOD GROUND CERT. NOT FURNISHED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT

37 |P: ADV. 2024-03- e kD

CMAPL/13545/2024 ’ 28
CODE NOT INDICATED

D. 5024-03. |6-RECEIPT SHOWING SERV.COPY TO

38 WP(C)/11412/2024 PITAMBAR PANDA 2% AG/CG/IT/CT/ETC.NOT FILED.
. b SURARNTA mkon. SRECEITSHONTNG SERVCOPY o

BLAPL/9178/2024 |DWIBEDI 28 ) ’
23-NOMENCLATURE NOT CORRECTLY

40  |D-MATA/9277/2024 BHOJARAJ SETH 3224'03' FURNISHED .

CORRECT NOMENCLATURE IS WP(C)




6-RECEIPT SHOWING SERV.COPY TO

D- SUSIL KUMAR 2024-03-
41 DL APL/9017/2024 IPATTNAIK be AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
42 ]C)£{LMP 19101/2024 ﬁ%%%ﬁHYAM 3224'03' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
s D PRADEEP KUMAR 5024.03. | 14-NOT PROPERLY INDEXED.
ABLAPL/9220/2024 MOHANTY 28 Annexure-2 not completely furnished in index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
44 P SARAT KUMAR JENA |2024-03-
CRLMC/8776/2024 28 COPY OF ORDER PASSED IN
CONNECTED IN CRLMC NO 418/2020
(DISP OF ) NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
43 ]C)£{LMC/8767/2024 iﬁﬁgm KUMAR 3224_03_ COPY OF ORDER PASSED IN
CONNECTED CASES IN CRLMC 1224/22
(DISP OF) AND CRLMC 2176/22 (DISP OF)
NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03-|11-NEAT,LEGIBLE ATTESTED
46 | ABLAPL/9030/2024 MD- GOLAM MADANI | ¢ ANNEXURES NOT FILED.
pagel6 not neat
. SANKARPRASAD 202403 S RECHPT SHOWING SERVCOPY T0
CRLMP/9084/2024 |[PANI 28 ' :
6-RECEIPT SHOWING SERV.COPY TO
D. 5024-03. [AG/CGNT/CT/ETC.NOT FILED.
48 | B APL/9122/2024 AKASH BHUYAN 58 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. 2024.03. |6-RECEIPT SHOWING SERV.COPY TO
49 | CONTC/10030/2004 ADV- be AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03-|11-NEAT,LEGIBLE ATTESTED
50 IBLAPL/9073/2024 [BHARATIDASH 28 ANNEXURES NOT FILED.
pagel7not neat,date of execution not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03-|11-NEAT,LEGIBLE ATTESTED
L IgLaPLo116/2004 RAVEETROY 28 ANNEXURES NOT FILED.
Page no 24 and 25 not neat
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s |D- SANJIB KUMAR 2024-03-|18-CERTIFIED COPY OF
CRLMC/6995/2024 [BHANJADEO 28 TRIAL/APPELLATE COURT ORDER NOT

FILED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03-
53 AMIT PRASAD BOSE
CRLMP/9090/2024 28 SPELLING ERROR IN THE NAME OF
PETNR IN MANY PAGES
o D DR SATCHIDANANDA 2024-03- YREC I SUOWING SERY-LOPYTO
CRLMP/8978/2024 |PATNAIK 28 : :
s D N 2024-03- |PUT UP FOR S.R AFTER CORRECT FILING
CONTC/10006/2024 28 OF ANNX 2
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/T/CT/ETC.NOT FILED.
D SMRUTIRANJAN  2024-03- [\ -REALLEGIBLL A TESTED
TRPCRL/9104/2024 [ROUT 28 :
NEAT AND LEGIBLE COPIES OF PGS. 32
TO 38 AND 40 TO 43 NOT FILED.
o. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
ST CONTC/10007/2024 APV i AG/CG/T/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D SSRAY ) 5024-03. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9149/2024 28 Rejection order dated.26.02.2024 under
Annexure-2 not tally with Index.
o. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
59 | CONTC/0470/2024 AMITPRASAD BOSE g AG/CG/T/CT/ETC.NOT FILED.
WP(C)/11474/2024 |BEHERA 28 : :
o. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
61 | ApL/o145/2004 NIRAKAR MALI i AG/CG/T/CT/ETC.NOT FILED.
o. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
62 | CONTC/10020/2024 APV i AG/CG/T/CT/ETC.NOT FILED.
24-LIMITATION NOT IN TIME / EXPIRED.
i D UDIT RANJAN JENA, 2024-03-
CRLLP/9054/2024 |C.G.C 28 1.DELAY OF 179 DAYS 2.PARAGRAPHS
INCORRECTLY NUMBERED
" sopeep ko upe s T SHOVING SERVCORY T
CONTC/13068/2024 SARANGI 28 : :
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
65 |> ASHOK DAS 2024-03-
BLAPL/9196/2024 28 Code number not correctly furnished.Affidavit
not filed In Petition
o. 5024-03. 6-RECEIPT SHOWING SERV.COPY TO
66 | CoNTC/9935/2024 APV i AG/CG/T/CT/ETC.NOT FILED.
67 |D- SANJIB KUMAR 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
CRLMC/8790/2024 BHANJADEO 28 AG/CG/T/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED




COPY OF ORDER PASSED IN
CONNECTED CRLMC NO 991/2023 (DISP
OF) NOT FILED

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03-
68 S.S.RAY (2)
BLAPL/9151/2024 28 As per rejection order dtd.28-2-2024 , year not
correctly reflected in the index .
69 D- ADV. 2024-03- |PUT UP FOR S.R. AFTER FILING OF
CONTC/10013/2024 ) 28 CORRECT IMPUGNED ORDER.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
70 CONTC/9940/2004 ADV 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
- D- PRASANTA KUMAR  2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13214/2024 [SATAPATHY 28 C.COPY OF IMPUGNED ORDER NOT
FILED
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
72 CONTC/9315/2004 AMIT PRASAD BOSE 3 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
73 CONTC/12094/2004 DIPAK KUMAR DEY 23 AG/CG/IT/CT/ETC.NOT FILED.
74 D- ADV. 2024-03-|C.COPY OF IMPUGNED ORDER NOT
CMAPL/12987/2024 ) 28 FILED
6-RECEIPT SHOWING SERV.COPY TO
. o wDiARMNL san ACCCTTCTETCOTFLED
BLAPL/9025/2024 |DASH 28 - ( )
1.Page nos.12,13 and 14 not neat and legible.
76 D- PIYUSH KUMAR 2024-03- |SYNOPSIS AND DATE CHART NOT
TRP(C)/12848/2024 MISHRA 28 INDEXED
6-RECEIPT SHOWING SERV.COPY TO
. D- SASWATI 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13541/2024 MOHAPATRA 28 C.COPY OF IMPUGNED ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
D- 2024-03- 11-NEAT,LEGIBLE ATTESTED
78 BLAPL/R654/2004 ADV. 3 ANNEXURES NOT FILED.
1. As per annex.1 bail order dtd.1-3-2024, not
correctly furnished in index. 2. Page nos.30, 40
to 44 are not neat. 3. As per index V.nama and
Annex.15 not filed by the counsel.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
o D- DV 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/11868/2024 28 1.COURT FEE OF RS 6 /- NOT PAID
2.C.COPY OF IMPUGNED ORDER NOT
FILED
80 D- SAMARENDRA 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/9031/2024 BAHADUR 28 AG/CG/IT/CT/ETC.NOT FILED.




11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

pagelOnot neat.

6-RECEIPT SHOWING SERV.COPY TO

21 D- KSHIROD KUMAR 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/13256/2024 ROUT 28
PAGE 24,25 NOT NEAT AND LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
22 D- RAJIV KUMAR 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9102/2024 MAHANTA 28
Page no 10 not neat and legible.
D- 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
83 CONTC/9319/2004 AMIT PRASAD BOSE 23 AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/7210/2024 IDWIVEDY 28 : :
6-RECEIPT SHOWING SERV.COPY TO
25 D- SAMARENDRA 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9045/2024 BAHADUR 28
Occupation not mentioned in the affidavit
" o SUBODH KOMAR 2. & RECEIFTSHOWTNG SERvCOrvTo
BLAPL/9039/2024 MOHANTY 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- 2024-03- | TRIAL/APPELLATE COURT ORDER NOT
87 lcRLMC/7556/2024 (ANIMESHMOHANTY 5 g FILED
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
23 D- SURYAKANTA 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9175/2024 DWIBEDI 28
Page n0s.9 to 17 not neat and legible.
w0 D- SIDHARTH PRASAD  [2024-03- (Y 8FC P} SUOWIRG SERY-LOPYTO
CRLMP/9093/2024 DAS 28 : :
D- 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
90 CRLMP/9118/2024 KABIRAJ PRADHAN 23 AG/CG/IT/CT/ETC.NOT FILED.
CONTC/12358/2024 |[SWAIN 28 : :
. o DURGAPRASAD. 12401 RECEITT SHOING SERVCORY o
BLAPL/9161/2024 DHAL 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
93 D- ANANTA NARAYAN  |2024-03- ANNEXURES NOT FILED.
CRLMP/9070/2024 |PATTANAYAK 28 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

PAGE 50,51 NOT LEGIBLE




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-
94 WP(C)/13557/2024 MANASI PANDA 23 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
95 D- SURYAKANTA 2024-03- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9180/2024 | DWIBEDI 28
.Page n0s.9 to 17 not neat and legible
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
96 WP(C)/14089/2024 SAIBRATA RATH 73 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D- DY 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/12600/2024 28 C.COPY OF IMPUGNED ORDER NOT
FILED
. o DURGAPRASAD  pr2en RECEITT SHOWING SERVCORY o
BLAPL/9162/2024 |DHAL 28 ) )
1-COURT FEE IS DEFICIENT.
16-PETITION/APPEAL NOT IN TIME
D- 2024-03- |24-LIMITATION NOT IN TIME / EXPIRED.
99 MACA/10365/2004 DEBASISH PATNAIK 23
190 DAYS DELAY. 2. COURT FEE OF RS.
1500/- IS PAYABLE NOT PAID.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
100 CONTC/9324/2004 AMIT PRASAD BOSE 3 AG/CG/IT/CT/ETC.NOT FILED.
o pYOMAKESH  Proeon [ RECEITT SHOVING SERCOrY o
ABLAPL/9156/2024 |TRIPATHY 28 ) )
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
102 D- SAMARENDRA 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/9043/2024 BAHADUR 28 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in the affidavit.
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
103 D- DV 2024-03- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/12155/2024 28 1.COURT FEE OF RS 6 /- NOT PAID
2.C.COPY OF IMPUGNED ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
104 D- PRADOSH KUMAR 2024-03-|18-CERTIFIED COPY OF
CRLMC/8843/2024 DAS 28 TRIAL/APPELLATE COURT ORDER NOT
FILED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
105 BLAPL/9061/2024 AMLAN SHAKTI PAUL 23 AG/CG/IT/CT/ETC.NOT FILED.
Paragraphs of the petition not correctly
furnished in the declaration of affidavit
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
106 CONTC/9946/2004 ADV 3 AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-
107 |2 ot o1ag00a S-SRAY ) o AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
s |D- RABINDRANATH  [2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9069/2024 |BARIK 28 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
Page no 11 and 13 not complete.
6-RECEIPT SHOWING SERV.COPY TO
0o |D- DHRUBA CHARAN  2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9078/2024 |[ROUT 28 14-NOT PROPERLY INDEXED.
o. PRADEEP KUMAR  b024.03.|SYNOPSIS AND DATE CHART NOT
10 |k p(cy12389/2024 KHUNTIA e ALPHABETICALLY PAGINATED AND
INDEXED AS SUCH
o. 5024.03. |6-RECEIPT SHOWING SERV.COPY TO
U1 |20 Te/o30s/0004 AMITPRASAD BOSE ) AG/CG/T/CT/ETC.NOT FILED.
" praprsr Ko o R SONNGSERCOPTO
ABLAPL/9215/2024 MOHANTY 28 : :
ok caa o zvos RECET SONNGSERVCOPTO
WP(C)/13658/2024 |SAHU 28 : :
6-RECEIPT SHOWING SERV.COPY TO
D MANAS KUMAR 5024.03. AG/CG/IT/CT/ETC.NOT FILED.
WP(C)12536/2024 |SWAIN 28 PAGE 16 TO 19,24,25,27 NOT NEAT AND
LEGIBLE
s D SIDDHARTH GOUTAM 2024-03- (Y8 FC P} SUOWIRG SERY-LOPYTO
WP(C)/10757/2024 |DAS 28 : :
ok oo nvos CRECETSONNGSERCONTO
WP(C)/11491/2024 |BEHERA 28 : :
o. 5024.03. |6-RECEIPT SHOWING SERV.COPY TO
17 s bLo0a7/2024 BHARATI DASH o AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/9108/2024 |PATTANAIK 28 : :
-~ s c s CRECET SONGSERVCOPTO
BLAPL/9076/2024 |[ROUT 28 : :
o b s s R SONNGSERCONTO
BLAPL/9206/2024 |MOHAPATRA 28 : :
6-RECEIPT SHOWING SERV.COPY TO
o sormvay s ACCSITCTEICNGTHLED
CRLMC/8774/2024 |PANIGRAHI 28 - :

ANNEX 4 NOT PAGE MARKED IN INDEX




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

122 ]c)E)NTc 100042004 | AMULYA RATNA DAS 3224'03' 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o. 5024.03. 18-CERTIFIED COPY OF

123 | r ol 135442004 ADY - TRIAL/APPELLATE COURT ORDER NOT
FILED
CODE NOT INDICATED

14 - KSHIROD KUMAR  2024-03- 30 et ol o e e O

CRLMP/8999/2024 [PAHIL 28 : :
3-AUTHENTICATION FEE IS DEFICIENT.
5.SECOND COPY OF PETITION NOT
FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

o. SAROJ KUMAR 5024.03. TRANSLATED COPY NOT FILED

125 \Wp(C)/12621/2024 [PRADHAN 28 25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED
| DEFICIT AUTHENTICATION FEE OF RS
4.40 /- NOT FILED

CRLMC/7635/2024 |MISHRA 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03- |11-NEAT,LEGIBLE ATTESTED

127 | ABLAPL/9117/2024 RATEETROY 28 ANNEXURES NOT FILED.
page 24,25 not neat.

o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO

128 (0 o 01440004 ASITKUMAR JENA 20 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1o |D- DV 2024-03-

CONTC/9904/2024 : 28 SYNOPSIS AND DATE CHART NOT
FURNISHED IN INDEX WHICH IS TO BE
CORRECTED
6-RECEIPT SHOWING SERV.COPY TO

TARA PRASAD 2024-03-

130 [D-CRLA/7750/2024 | A58 ERASA o AG/CG/IT/CT/ETC.NOT FILED.

o. 5024.03. [6-RECEIPT SHOWING SERV.COPY TO

131 | me/gaas/a0ns CULDEEP MOHANTY 20 AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/9068/2024 MAJHI 28 : :

133 |D- SAUMYA RANJAN  2024-03- |6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/9050/2024 PRADHAN 28




AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03-
134 ADV.
CMAPL/11896/2024 28 C.COPY OF IMPUGNED ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
DIPTI RANJAN 2024-03-
135 |D-CRLA/7672/2024 |y o oamp s hs 24-LIMITATION NOT IN TIME / EXPIRED.
1.DELAY OF 28 DAYS
6-RECEIPT SHOWING SERV.COPY TO
136 |D-CRLA/8126/2024 [SAXMINARAYAN 2024-03-| \G/CG/IT/CT/ETC.NOT FILED.
PATEL 28
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
137 |D- BIJAY KUMAR 2024-03- |18-CERTIFIED COPY OF
CRLMC/6990/2024 [MOHANTY 28 TRIAL/APPELLATE COURT ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
138 |P- BASANTA KUMAR  [2024-03- 30-OTHER DEFECT (IF ANY)
BLAPL/9036/2024 |DAS 28
1.Annexure-1 not page marked in Index and
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
25-NAMES IN CAPITAL
139 |D- KSHIROD KUMAR 2024-03- LETTERS/ENROLMENT
WP(C)/12061/2024 ROUT 28 NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED
PG. NO. 9 AND 10 OF AN- 1 IS NOT NEAT
AND LEGIBLE.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
D- 2024-03- LETTERS/ENROLMENT
140 | cREMC/6734/2024 [PEBASIS MISHRA 10 NUMBERS/MOBILE PHONE NUMBERS
OF ALL THE SIGNING ADVOCATES NOT
INDICATED
AU. FEE OF RS.60.40/- TO BE PAID.
D. 2024.03. |6-RECEIPT SHOWING SERV.COPY TO
141 | ol APL/9125/2004 SK- ZAFARULLA be AG/CG/IT/CT/ETC.NOT FILED.
- SUmAKANTA 02403, CRECEIPT SHOWING SERY COPYTO
BLAPL/9204/2024 DWIBEDI 28 : :
. o st CHANDRA 0240 ¢ RECHIPT SHOWING SERY COPYTO
WP(C)/13746/2024 |SAHU 28 : :
144 |D- AMITABH 2024-03-




CMAPL/11985/2024 PRADHAN,C.G.C 28 C.COPY OF IMPUGNED ORDER NOT
FILED
CRLMC/7629/2024 [KHUNTIA 28 : :
o. 1024.03. |--RECEIPT SHOWING SERV.COPY TO
146 |0 vic/s03s/2004 |VIVEKANANDA JENA 1 AG/CG/IT/CT/ETC.NOT FILED.
o. 1024.03. |6-RECEIPT SHOWING SERV.COPY TO
147 |2\ res0037/2004 ADY: > AG/CG/IT/CT/ETC.NOT FILED.
CONTC/10074/2024 PATTANAIK 28 : :
6-RECEIPT SHOWING SERV.COPY TO
o - . 2024.03. AG/ICG/IT/CT/ETC.NOT FILED.
CONTC/10014/2024 28 NEAT LEGIBLE COPY OF ANX-2 TO BE
FILED.
6-RECEIPT SHOWING SERV.COPY TO
HEMANTA KUMAR  [2024-03- | AG/CG/IT/CT/ETC.NOT FILED.
150 |D-CRLA/8004/2024 [ AN >
SYNOPSIS AND DATE CHART NOT FILED
o. 102403 |--RECEIPT SHOWING SERV.COPY TO
151 [Wpytasasnozs SISIR DAS > AG/CG/IT/CT/ETC.NOT FILED.
" souna AN o AT SHOUG SERVCORY T
CRLMA/8495/2024 [DAS 28 : :
1-COURT FEE IS DEFICIENT.
3-AUTHENTICATION FEE IS DEFICIENT.
24-L IMITATION NOT IN TIME / EXPIRED.
153 E{/WPET 000/2024 %ﬁgﬂﬁ“ NATH 3224'03' 1 DELAY OF 479 DAYS 2.DEFICIT COURT
FEE OF RS 25779 /- NOT PAID 3.DEFICIT
AUTHENTICATION FEE OF RS 2.25 /- NOT
FILED 4.COURT FEE OF RS 6 /- NOT PAID
IN V.NAMA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
WP(C)/11632/2024 ROUT 28 :
PG.NO. 10 AND 11 OF AN- 1 ARE NOT
NEAT AND LEGIBLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SATYAJIT 2024-03-
155 19-UNDERTAKING FOR NON FILING OF
TRPCRL/9029/2024 MOHAPATRA 28 G POR NON T
" prnsaTA kiR up 5 AT SHOWIG SERVCORY T
CRLMC/6940/2024 [SAHOO 28 : :
157 D SARAT KUMAR JENA 2024-03- |3-AUTHENTICATION FEE IS DEFICIENT,
CRLMC/8779/2024 28 6-RECEIPT SHOWING SERV.COPY TO

AG/CG/IT/CT/ETC.NOT FILED.
25-NAMES IN CAPITAL
LETTERS/ENROLMENT
NUMBERS/MOBILE PHONE NUMBERS




OF ALL THE SIGNING ADVOCATES NOT
INDICATED

1. AU FEE RS. 3.30 TO BE PAID 2. COPY
OF ORDER APSSED IN CONNECTED
CRLMC NO 8725/2023 (PENDING) NOT
FILED

158

D-
CRLMP/9097/2024

AMIT PRASAD BOSE

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SPELLING ERROR IN PETITIONER NAME

159

D-
BLAPL/9123/2024

PRASANTA KUAMR
ROUTRAY

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

Side of the page no. 11 not neat

160

D-
BLAPL/9059/2024

RAVI SHANKAR
SAMAL

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

As per rejection order Age, Fathers name,
Village and P.S. not tally with cause title.

161

D-
CRLMC/9091/2024

USHARANI PATI

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED

19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

C.COPY OF ANX-2 TO BE FILED.

162

D-
BLAPL/9179/2024

SURYAKANTA
DWIBEDI

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

1. Thumb impression of the executant not
properly identified by the Jail Authority.

163

D-CRLA/7616/2024

MANAS KUMAR
CHAND

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE

164

D-
MACA/11010/2024

SOMNATH ROY

2024-03-
28

16-PETITION/APPEAL NOT IN TIME
21-STATUTORY DEPOSIT/AWARDED
AMOUNT NOT DEPOSITED.
24-LIMITATION NOT IN TIME / EXPIRED.

4 DAYS DELAY.

165

D-
BLAPL/9170/2024

JAGAJIBAN
PRADHAN

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

166

D-
ABLAPL/9137/2024

BISWARANJAN
DALAI

2024-03-
28

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.




pagel4,22,23not legible.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
16-PETITION/APPEAL NOT IN TIME

167 D- ADV. 2024-03-
CONTC/9927/2024 ) 28 SYNOPSIS IS NOT PROPERLY
FURNISHED INCORPORATING THE
SYNOPSIS AND LIST OF DATES AND
EVENTS 2. DELAY OF 113 DAYS
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
168 5L APL/9200/2024 [KULDEEP MOHANTY |, AG/CG/IT/CT/ETC.NOT FILED.
Aftidavit not proper no -2
6-RECEIPT SHOWING SERV.COPY TO
o ID- .- 2024-03. AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13553/2024 28 1.C.COPY OF IMPUGNED ORDER NOT
FILED 2.CODE NOT INDICATED
3-AUTHENTICATION FEE IS DEFICIENT.
D. 5024-03. | 10-SUBJECT CODE NOT
170 CRLMC/6904/2024 SIDDHARTHA SAMAL 8 FURNISHED/INCORRECTLY MENTIONED
AU.FEE OF RS. 85/- TO BE PAID.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
18-CERTIFIED COPY OF
D- SIDHARTH GOUTAM |2024-03-
171 TRPCRL/8943/2024 DAS 8 TRIAL/APPELLATE COURT ORDER NOT
FILED
C.COPY OF ICC NO. 166/2018 NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D v 5024-03. AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/13551/2024 28 1.C.COPY OF IMPUGNED ORDER NOT
FILED 2.CODE NOT INDICATED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
D- 2024-03- TRANSLATED COPY NOT FILED
173 |BLAPL/9124/2024 [SISTRAPANIGRAHL 5 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
Occupation and authorization to swear on
behalf of petitioner no.1 not furnished in
affidavit.
6-RECEIPT SHOWING SERV.COPY TO
174 D- SAMARENDRA 2024-03- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9048/2024 BAHADUR 28
Occupation not mentioned in the affidavit.
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
175 BLAPL/9138/2024 BIDYADHAR PANDA 8 AG/CG/IT/CT/ETC.NOT FILED.
176 |D- SWATIREKHA JENA 2024-03-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/9089/2024 28 AG/CG/IT/CT/ETC.NOT FILED.




20-VERNACULAR CERTIFICATE NOT
FURNISHED.

Annexure-2 not properly page marked in Index

6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-
177 CRLMC/3780/2024 JYOTIRMAYA SAHOO 3 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
178 CONTC/10011/2024 ADV 3 AG/CG/IT/CT/ETC.NOT FILED.
9 D ASHOK KUMAR  202403- [0 iy T ONOT FILED, |

ABLAPL/9028/2024 SAHOO 28 : :
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03- AG/CG/IT/CT/ETC.NOT FILED.

180 | ABLAPL/9053/2024 SANGRAMIIT PANDA 50 .
Index,synopsis and date chart are wrongly page
marked.

s D SUNKHRU 202403 0 CGATICTETCNOT FILED, |

WP(C)/10731/2024 |SUDHARKAR RAO 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

182 |2 KULDEEP MOHANTY [2024-03-

CRLMC/8568/2024 28 COPY OF ORDER PASSED IN
CONNECTED CRLMC 1972/2017 NOT
FILED

o pHARATpUSAN, rpen S RECEITT SHOWING SERVCORY o

BLAPL/9126/2024 ROUTRAY 28 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-03-|11-NEAT,LEGIBLE ATTESTED

184 | ABLAPL/9109/2024 BUAY JENA 28 ANNEXURES NOT FILED.
page 14,15not neat.
D- 2024-03- 6-RECEIPT SHOWING SERV.COPY TO
185 CONTC/10073/2004 ADV 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
136 D- DEEPALI 2024-03-

CRLMC/8755/2024 MAHAPATRA 28 COPY OF ORDER PASSED IN
CONNECTED CRLMC 4508/2015 AND
5344/2023 NOT FILED

D- 2024-03-

187 WP(C)/14092/2024 SAIBRATA RATH 23 PAGE 14 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

188 |- SWATIREKHA JENA ~ 2024-03-

BLAPL/9085/2024 28 Synopsis and date chart not mentioned in the
Index.Page no 9 not neat and legible. P.S
number not tally with cause title and synopsis.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

139 D- BHARAT BHUSAN 2024-03-|18-CERTIFIED COPY OF

CRLMC/9285/2024 ROUTRAY 28 TRIAL/APPELLATE COURT ORDER NOT

FILED




6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

190 |07 o 11ace/00s [BITAS KUMAR SWAIN 3224'03'
© NEAT LEGIBLE COPY OF PAGE 11 TO 22
TO BE FILED
o1 D- KRISHNA CHANDRA | 2024-03- (0 (o o O e ey
WP(C)/13751/2024 |SAHU 28 ) :
D- 2024-03-|C.COPY OF IMPUGNED ORDER NOT
192 eMAPL/13132/2024 MANORANJAN PADHI |5 ¢ FILED
193 D- RASHMIRANJAN  2024-03- (00 o OGP b eD,
CRLMC/7104/2024 [MISHRA 28 ) :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
" D caLy craran  meo| TYAKALATUANAYOT ROPETLY
BLAPL/9152/2024 |SWAIN 28 ’ ’ :
1.Page n0s.26,66,72 , 76 not neat and
legible.2.Court fee of Rs.29/-not paid on
V.nama.3. Court fee and Adhesive stamp of
Rs.30/- not paid on Affidavit.
D. 5024-03. |6-RECEIPT SHOWING SERV.COPY TO
195 CONTC/10009/2024 ADV 8 AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
196 |P- DEBASISH PATNAIK ~ 2024-03-
MACA/10368/2024 28 COURT FEE OF RS.7500/- IS PAYABLE,
NOT PAID.
6-RECEIPT SHOWING SERV.COPY TO
197 D- SAMARENDRA 2024-03- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9092/2024 MOHANTY 28
1.Page nos. 8 and 11 not neat and legible.
1.COURT FEE OF RS 6 /- NOT PAID
198 D- BIRENDRA KUMAR  |2024-03-|2.COPY OF FIR,UNDER ANNX 2 AS PER
CRLLP/9169/2024 |[PARDHI, C.G.C. 28 PARA 2 NOT FILED 3.DATE CHART NOT
ALPHABETICALLY PAGINATED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D. DIPTI RANJAN 5024-03. [19-UNDERTAKING FOR NON FILING OF
199 ABLAPL/9055/2024 BHOKTA 8 TRANSLATED COPY NOT FILED
20-VERNACULAR CERTIFICATE NOT
FURNISHED.
ABHISHEK 2024-03-|PUT UP FOR S.R AFTER FILING OF
200 D-WA/13503/2024 |y roaNTY 28 C.COPY OF IMPUGNED ORDER
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- NETRANANDA 2024-03-
201 20-VERNACULAR CERTIFICATE NOT
BLAPL/9135/2024 |BISWAL 28 FURNISHED.
0 - PARTHA SARATHI  2024-03- (0 o e O G FILED,
BLAPL/9165/2024 |DAS 28 ) :
203 |D- ADV. 2024-03-|6-RECEIPT SHOWING SERV.COPY TO
CMAPL/13408/2024 28 AG/CG/IT/CT/ETC.NOT FILED.

24-LIMITATION NOT IN TIME / EXPIRED.




1.DELAY OF 14 DAYS 2.C.COPY OF
IMPUGNED ORDER NOT FILED

10-SUBJECT CODE NOT

D- TAPAS KUMAR 2024-03-
204 TRP(C)/13153/2024 ACHARYA 8 FURNISHED/INCORRECTLY MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03-|11-NEAT,LEGIBLE ATTESTED
205 g1 APL/9120/2024 MANOJKUAMR PANI 50 ANNEXURES NOT FILED.
page no. 15 not neat
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
206 CRLMC/7580/2024 AMITAV TRIPATHY 3 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
207 BLAPL/9016/2024 SARAT KUMAR JENA 3 AG/CG/IT/CT/ETC.NOT FILED.
208 |- KRISHNA CHANDRA - 2024-03- 08 0 ot SO FILED,
CONTC/13648/2024 [SAHU 28 ) )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-03-|19-UNDERTAKING FOR NON FILING OF
209 | cRLMP/9114/2024 [PEBASNANDAS 28 TRANSLATED COPY NOT FILED
PAGE 25,26,27,31,32,21,22 NOT LEGIBLE
D. 5024.03. 6-RECEIPT SHOWING SERV.COPY TO
210 ABLAPL/9081/2004 TRILOCHAN DASH 3 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11 D- PRAFULLA CHANDRA |2024-03-|7-VAKALATNAMA NOT PROPERLY
ABLAPL/9209/2024 DAS 28 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs.50/- not paid.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
212 D- SATYA NARAYAN 2024-03- |6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/9195/2024 MISHRA 4 28 AG/CG/IT/CT/ETC.NOT FILED.
Swearing affidavit not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
13 D- ADV 2024-03- [FURNISHED/INCORRECTLY MENTIONED
CRLMA/6992/2024 28 18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
TARA PRASAD 2024-03-
214 |D-CRLA/7765/2024 MOHAPATRA 8 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
s D AT BISWAL 2024-03. AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/9100/2024 28 G.R case number not mentioned in the
Synopsis.
D- 2024-03- |SYNOPSIS DATE CHART NOT
216 N 1aTA/12552/2004 NIROD KUMAR SAHU 50 ALPHABETICALLY PAGINATED




6-RECEIPT SHOWING SERV.COPY TO

D- UMA CHARAN 2024-03-
217 |wp (C)/13542/2024 IMISHRA be AG/CG/IT/CT/ETC.NOT FILED.
s D PRAKASH CHANDRA 202403 RECEIPE SHOWING SERVCOPY 10

ABLAPL/9121/2024 MISHRA 28 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

219 E'L APL/9201/2004 E/I%%IE%YOTI 3224'03' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
D. ~024.03. |6-RECEIPT SHOWING SERV.COPY TO
220 | CoNTC/99382004 |ADY be AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
Hi D- AVANTA KUMAR 5024-03. [AG/CGNT/CT/ETC.NOT FILED.

BLAPL/9071/2024 |MAJHI 28 . ,
synopsis, date chart and index are wrongly
page marked.

2y [D- RAJENDRA NARAYAN 2024-03- TREC I SUOWING SERY-LOPYTO
CRLMC/7807/2024 ROUT 28 ' :
6-RECEIPT SHOWING SERV.COPY TO
MANAS KUMAR 5024-03. [AG/CGNT/CT/ETC.NOT FILED.
223 |D-CRLA/7624/2024 | "/ Y
AFFIDAVIT NOT IN PROPER FORMAT AS
PER RULE 3 ,CHAPTER 6 OF OHC RULE
- RAIVKOMAR  2ozsos. SRECEIPESHOWING SERVCOPY T0

BLAPL/9110/2024 |DALAL 28 ' :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

05 P AMIT PRASAD BOSE  202403-

CONTC/9301/2024 28 THE SIGNATURE OF THE PETNR IN THE
AFFIDAVIT AND V.NAMA NOT TALLY
WITH THE C.T

D. 2024.03. |6-RECEIPT SHOWING SERV.COPY TO

226 | CRiMP/R985/2024 |KIRTAN DANG 58 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

207 P KULDEEP MOHANTY 202403-

CRLMC/8922/2024 28 COPY OF ORDER PASSED IN
CONNECTED CRLMC NO. 3710/2024 AND
496/2024(DISP OF) NOT FILED.

D. 2024.03. |6-RECEIPT SHOWING SERV.COPY TO

228 |51 APL/9202/2004 |JOSEPHMOHANTY 50 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-03-|6-RECEIPT SHOWING SERV.COPY TO
229 | ABLAPL/9052/2024 SANGRAMIIT PANDA 0 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not mentioned in the affidavit.
D. 2024.03. |6-RECEIPT SHOWING SERV.COPY TO
230 | CONTC/11627/2004 ADV- be AG/CG/IT/CT/ETC.NOT FILED.




6-RECEIPT SHOWING SERV.COPY TO

D- 2024-03-
Bl |0 o o1330004  PVS NANATIACHARY 20 AG/CG/IT/CT/ETC.NOT FILED.
- cemswsivon s ST ERVCONTTo
ABLAPL/9103/2024 SAHU 28 - :
- oK s TN RO T
BLAPL/9185/2024 MOHAPATRO 28 - :
6-RECEIPT SHOWING SERV.COPY TO
vau |D- DV 2024-03- |AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/11946/2024 *PV: 28
CODE NOT INDICATED
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
FILED
D- 2024-03-|1.NEAT LEGIBLE COPY OF PAGE 33 TO
235 \WpC)y10738/2024 [SAIBRATARATH 28 BE FILED 2.0RDER DTD 5.3.2014 AS
MENTIONED IN THE 1A UNDER
HEADING IN THE MATTER OF NOT
TALLY WITH THE ORDER MENTIONED
IN THE PRAYER OF THE WP(C)
6-RECEIPT SHOWING SERV.COPY TO
e D . 2024.03. AG/ICG/IT/CT/ETC.NOT FILED.
CMAPL/12228/2024 28 C.COPY OF IMPUGNED ORDER NOT
FILED
o. 1024.03. |--RECEIPT SHOWING SERV.COPY TO
BT | mcsaan0ns SSRAY ) e AG/CG/T/CT/ETC.NOT FILED.




DEFECTIVE REPORT LIST

DEFECTIVE REPORT OF 28-03-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

CONTC/5686/2022

CONTC/5686/2022

ADV

OTHERS. SYNOPSIS
AND DATE CHART TO
BE FILED .INDEX TO
BE MODIFIED
ACCORDINGLY
OTHERS. AFFIDAVIT
NOT IN PROPER
FORMAT AS PER
RULE 3 CHAPTER 6
OF OHC RULES

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/ICT/ETC.NOT
FILED.

19. UNDERTAKING
FOR NON FILING OF
TRANSLATED COPY
NOT FILED

CONTC/9728/2023

CONTC/9728/2023

ADV.

OTHERS. AFFIDAVIT
TO BE FILED IN
PROPER FORMAT

6. RECEIPT SHOWING
SERV.COPY TO
AG/CG/IT/CT/ETC.NOT
FILED.

17. REFERENCE
CERTIFICATE NOT
FURNISHED.

RSA/105/2021

RSA/105/2021

NIRANJAN
PANDA

OTHERS. DELAY OF
75 DAYS

3. AUTHENTICATION
FEE IS DEFICIENT.
24. LIMITATION NOT
IN TIME / EXPIRED.




OTHERS. DEFICIT
COURT FEE OF RS
3572.25 /- TO BE PAID
OTHERS. DEFICIT
AUTHENTICATION
FEE OF RS 1.10/-TO
BE PAID

OTHERS. CODE NOT
INDICATED

ALOK KUMAR

LAA/36/2021 LAA/36/2021 DAS






